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THE PRIME MINISTER, MINISTER OF 
ATOMIC ENERGY AND MINISTER OF 
PLANNING (SHRIMATI INDIRA GAN· 
DHI): (a) and (b) A statement is laid on the 
Table of the House. [Placed in Library. 
See No. LT-775/691 The Administration 
has not yet indicated the physical targets 
against the approved plan outlays. 

• (c) In fixing the outlays care has been 
taken to see that schemes are no. adversely 
affected. 

Claims for Import Entitlements 

6552. SHRI NARENDRA SINGH 
MAHIDA: Will the Minister of FOREIGN 
TRADE AND SUPPLY be pleased to state: 

(a) whether it is a fact that the basic 
period allowed to the established importers 
of dates from Iraq for claiming their import 
entitlements is different from the basic period 
allowed for the impOrt of the same commo­
dity from Iran; 

(b) if so, the details thereof; 

(c) the reasons for following clifferent 
basic periods in respect of the two countries; 
and 

(d) the steps Government propose to 
taken to ensure the legitimate sbare of the 
small importers of dry fruits in the import 
trade of our country ? 

THE DEPUTY MINISTER IN THE 
MINISTR Y OF FOREIGN TRADE AND 
SUPPL Y (SHRI CHOWDHARY RAM 
SEWAK): (a) to (c). The basic period for 
the calculation of quotas for the import of 
dates from Iran is 1951-52 to 1965-66; and 
that for Iraq is 1956·57 to 1965-66. It is 
not fc!ltsible to bring about uniformity in the 
~ic periods by extending the period for Iraq 
backwards to 1951-52, as it would be difficult 
at this point of time to verify importations 
made during the earlier period with referenco 
to documentary evidence. 

(d) 'Government have already made 
adequate provision for small importers of dry 
fruits to get their legitimate share of the 
trade. 
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